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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

OA NO 349/2024

YASH PAL SINGH ...Applicant
VERSUS

STATE OF UUTTARAKHAND ...Respondents

& ORS

REPLY AFFIDAVIT ON BEHALF OF DISTRICT MAGISTRATE
DHERADUN, UTTARAKHAND IN COMPLIANCE OF THE

ORDER DATED.. PASSED NU THE HON’BLE TRIBUNAL

Most respectfully showeth:

I Savin Bansal S/O Sri Shashi Bansal, Aged About 40 years
presently posted as District Magistrate, Uttarakhand do hereby
Solemnly Affirm on oath and state as under:

1. That in my above-mentioned official capacity, I am
acquainted with the facts and circumstances of the present

case and I am fully competent to file present reply by way of
affidavit

2. That vide order dated 12.07.2024 this hon’ble Tribunal was
pleased to pass following directions:

“1. Lerned counsel for the respondent nos 1,4,6 and 7 has
prayed for four weeks time to file the reply. We find that
though the affidavit of service has been filed but other
unrepresented respondents are not properly served.”

That the copy of the order

is Annexed i
ANNEXURE A. herewith as

& Districy M
T a
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Para wise Reply:

3. That contents of para No 1 need not reply. -

4. That the of para no 2 are wrong and den.led. Th?lt S;e
averments made therein are denied until specific y
admitted. It is submitted that the proposed site for Shri
Balaji stone Crusher is situated wit(l;lin tht; I;:Z(r)n Va:llsy Ar 23[9:
Notified b MOoEF&CC vide e
29012/ess(cP}1’°s)/2015-16 dated 01 Feb 1989. That as p;:r
the CPCB notification dated 07 march 2016 ht e
recategorization of industries was done and stone crus .ers
were included in the orange category (due to the Pollution
Index 50). That as a result MoEF&CC Doon Valley
Notification dated 06.01.2020 amended the. 1989 .doo.n
valley notification and the re-classification of 1nd1%strles in
to red, orange, green and white was made app'llcable'to
Doon Vally Area and there is provision that 1nd}1str1es
falling in orange category in which stone crusher is also
included will have to obtain Environmental Clearance from
SEIAA Annexure 1. :

That in chapter 1 Point no 03(I) of Uttarakhand Stor.le
Crusher, Screening plant, Mobile Stone Crusher, Mobile
Screening Plant, Pulvizer Plant, Hot Mix, Ready Mix policy
2021 promogulated by Uttarakhand Government Industrial
and mining unit-1, vide its office memorandum no
1875/ VII-A-1/2021-03(101)/2021 dated 11 Nov 2021, Shri
Balaji stone crusher Address 27d floor GuruKripa Complex,
New Road, Opposite M.KP College, Dehradun, Khasra under
village Majrigrant area of Tehsil Doiwala no 1224, 1233,
1223, 1225, 1226, 1220 kha, 1326, 1329, 1330, 1325 kha
total area is 1.550 submitted application as per Schedule 1
form along with the relevant records for installation of stone
crusher on the land on 02.08.2022 in the office of the
District Mining Officer, Dehradun. Annexure 2.

That after obtaining all relevant documents by
Shri Balaji Stone Crusher along with application dated
02.08.2022 for Installation of Stone Crusher and Storage of

P el
% | District Magistrare
%L Dehradun




Minerals in Plant Premises, the District Mining Officer,
Dehradun vide his letter no 327 dated 02.09.2022 to the
District Magistrate requesting members to provide the Joint
Inspection report as per Point no 6 of chapter 1 of
Uttarakhand Stone Crusher, Screening plant, Mobile Stone
Crusher, Mobile Screening Plant, Pulvizer Plant, Hot Mix,
Ready Mix policy 2021, for the proposal/application of the
stone crusher at the proposed site. Annexure 3.

That the District Magistrate, Dehradun in light of Para
6 Chapter 1 of Uttarakhand Stone Crusher, Screening
plant, Mobile Stone Crusher, Mobile Screening Plant,
Pulvizer Plant, Hot Mix, Ready Mix policy 2021 vide his
letter no 24/Mineral/2022 dated 14 Sept 2022 sent letter to
the members of the Committee i.e. Divisional Forest Officer,
Forest Division Doiwala and District Mining Officer,
Dehradun to submit a joint inspection report of the
proposed project site for the establishment of the Stone
Crusher. Annexure 4.

In continuation of the letter dated 14.09.2022, the
Office of the S.D.M. Doiwala, Distt.-Dehradun through letter
no 387 /Na-NA/(Inspection Sto-Cru)/2022-23 dated 22 Sept
2022 informed the members of the Joint committee that the
date 27.09.2022 was fixed for the inspection of the
proposed/applicant stone Crusher site. As per the
inspection report of the Joint committee comprising of the
Revenue Department, Mining Department and Forest
Department, Shri Balaji Stone Crusher proposed Site is
located at a a distance that fulfils the standards specified in
the Uttarakhand Stone Crusher Policy. That the Joint
Inspection report was submitted to the higher officials. That
a reques'; letter was sent to the Member Secretary,
Environment protection and Pollution Control Board,
gehradun by Director, Geology and Mining_ Unit,

overnment of Uttarakhand vide Letter no 5217/Sto-
Crush - -ikai <

er/Bhu-kha-ikai/ Dehradun/2023-24 dated

09.05.2023 for conducting inspection of the proposed site of

¢
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Shri Balaji stone crusher and provide recommendation/no-
Objection for the proposed project. Instantaneously Membeli
Secretary, Environment protection and Pollution Contrltz
Board, Gaura Devi Paryavaran Bhavan 46 B IT Park,
Sehstra Dhara Road, Dehradun vide letter ng
UKPCB/HO/S-183-438/2023/456 datcc; July 03, 202
rovided its inspection report. Annexure S. ‘

’ That keeplijng in view the standards ment.ioned 1rC11 :};Z
joint inspection report of the constitutecfl committee an e
inspection report of Uttarakhand Environment Protec 10d
and Pollution Control Board, Dehradun, ’Uttarakhan
Government Industrial Development Section-1, office
memorandum number 2881/VII-A-1/2023—03(2.4)./ 2023
dated 04 December, 2023 gave permission for
establishment/operation of stone crusher plant and .storagfa.
of minerals at the plant premises in favor of Shri Balaji
Stone Crusher, No. 2nd Floor Gurukripa Complex, New
Road Opposite M.K.P. College, District Dehradun, Khasra
No. 1224, 1233, 1223, 1225, 1226, 1220 kha, 1326, 1329,
1330, 1325 b Village Majri grant area of T ehsil Doiwala for
capacity of 200 ton per hour total area of 1.5?0. hect.are land
for a period of 10 years subject to the decisions in cases
Diary No. 24713 /2023 State of Uttarakhand and others vs.
Deepak Kumar pending before the Hon’ble Supreme Court
Of India, New Delhi, and others, Public Interest Litigation
No. 39/2022 pending before Hon’ble Uttarakhand High
Court, Nainital and OA no 702/2022 titled as Deepak
Kumar and others vs. State of Uttarakhand and others
pending before the Hon’ble National Green Tribunal Bench,
Principal Bench, New Delhi. Annexure 6

That condition no 1 of the office memorandum dated
December 04, 2023 ie permission/licence for the
establishment of stone crusher it is stated that the proposed
site is Situated in Doon Valley area as notified by the Doon
Valley Notification dated February 1, 1989. That as per

Central Pollution Control Board's letter number B-

(&

i‘LDlstrlct Maglistra.«
~ Depradun



29012/ess(CPA)/2015-16 dated March 07, 2016 spem]fgmfl
classification of industries Stone Crusher has Dee
specified in Orange Category list ( Pollution Index—'SO)- 4

That as a result MoEF & CC notification Date
06.01.2020 modified 1989 doon Valley Notification and
applied the classification of industries Red, o‘range, G.rc?en
and White category in Doon Valley. That there is a provision
to grant permission for establishment of orange category
industries, which includes stone crushers, after obtaining
environmental clearance from State Environment Impalct
Assessment Authority. Therefore, it is mandatorj.l to obtain
environmental clearance before setting up/ operating a stone
crusher plant in the area in question and .storlng mlne.ré.lls
in the plant premises and only after obtaining the requisite
clearance, the work of setting up/operating a stone crusher
plant and storing minerals in the plant premises can be be
started.

In the continuation of the above project proponent
obtained EC vide letter no E.C no 153009(91)/2023 dated
30 January 2024 from SIEAA and obtained Consent to
establish from UKPCB letter no UKPCB/RD/NOC/
Dehradun-3729/2023-24/4519-1811 dated 18-01-2024
That at present Project proponent has not obtained Consent
to Operate and the Plant is not functional. Annexure 7.

It is submitted herein that as per the inspection
of the revenue records Khasra no 1218 and 1219 are
adjacent to the Khasra no 1220 and Khasra no. 1218 and
1219 are in the form of submerged land under category
Category 6 (1), but Khasra no. 1220 kha has been acquired
by the plant owner for stone crusher. However, the project
proponent has not applied for permission in Khasra no
1218 and 1219. That as per the investigation report of the
Revenue Department, an application has been made by the
project proponent for the establishment of a stone crusher
in Khasra No. 1220 kha, area 0.1820 hectares, which as per
the revenue records is registered in the name of Shri

J%
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Lakshmi Singh, son of Shri Jaspal Singh, resident of Kurali
Rudraprayag. Annexure 8.

- That the contents and averments made in Para no 3 are
wrong and denied. It is submitted that as per joint
inspection report of the constituted committee, the proposed
site for the stone crusher is located at a distance of 60
meters from the Jakhan river. In relation to which, it was
mentioned in the letter number 295/SA-1I/SC Dedun dated
29.12.2021 of the Executive Engineer Irrigation Division,
Dehradun, which is addressed to the Gram Pradhan, Gram
Panchayat, Majri Grant Development Block, Doiwala
District, Dehradun, there is a huge amount of water flow in
Jakhan river during monsoon period at the Fun Valley site
and water does not flow in the Jakhan River during lean
period at that place. That Jakhan River appears to be (Non
Perennial river) in upstream of Fun Valley. Annexure:- 9.
That apart from the above, Uttarakhand Stone Crusher,
Screening Plant, Mobile Stone Crusher, Mobile Screening
Plant, Pulverizer Plant, Hot Mix Plant, According to (d) of the
Readymix Plant License Policy-2021, rainy river, drain and
pond (Non Perennial river) means such water flow in which
water and flow occurs only during the rainy season.

. That the averments and contents of Para no 4 needs no
reply. That the reply to para 3 may be read as part and
parcel to this Para.

. That the contents and averments made in Para no 5 are
wrong and denied. It is submitted that as per the joint
inspection report of the constituted committee, the distance
of the population from the proposed Project site for the
stone crusher is more than 300 meters, which is situated at
a reasonable distance as per the standards prescribed in the
Uttarakhand Stone Crusher policy 2021. That Uttarakhand
Stone Crusher policy 2021, does not mention the distance

standards of the Cremation ground from proposed stone
crusher and Screening. Annexure 10.

(2
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8. That the contents and averments made in Para no 6 are
wrong and denied. It is Submitted that as per chapter no 1
of Uttarakhand Stone Crusher policy -2021 point number
13 (2) approval of the stone crusher/screening plant and
storage place to be established by the government for
commercial purposes in private land will be sent to the
District Magistrate and Director General after being issued
from the competent level and after the installation of the
plant at the site the site will automatically be recorded
under section 143 of UPZALR Act-1950 (as in force in the
state of Uttarakhand and as amended from time to time) by
the S.D.M. concerned. and it will automatically be recorded
by the S.D.M. concerned. Annexure 11

9. That the averments and contents of Para no 7 needs
no reply. That the reply to para 6 may be read as part and
parcel to this Para.

10. That the averments and contents of Para no 8 needs
no reply.
11. That in reply to the Para no 9.That after the obtaining

the Environmental clearence form SEIAA and Consent to
Establish and Consent to Operate by the project proponent,
the stone crusher is made functional.

12. That the averments and contents of Para no 10 needs

no reply. That the reply to para 2 may be read as part and
parcel to this Para.

13. That the averments and contents of Para no 11 needs
no reply. That the reply to para 2 may be read as part and
parcel to this Para.

14. That in reply to the contents of Para no 12 it is
submitted that the project proponent has not obtained
consent to operate from the Uttarakhand Environment
Protection and Pollution Control Board for the operation of
the stone crusher. That after obtaining the consent to
operate the stone crusher, the work of
establishment/operation of the stone crusher plant and
storage of minerals in the plant premises will be started

;?LDIS‘(HG Magistra.-
Dehradun
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15. That the averments and contents of Para no 13 need
no reply. That the reply to para 2 may be read as part and
parcel to this Para.

16. That the averments and contents of Para no 14 need
no reply. That the reply to para 2 may be read as part and
parcel to this Para.

17. That the averments and contents of Para no 15 need
no reply. That the reply to para 2 may be read as part and
parcel to this Para.

18. It is submitted that only after fulfilling the conditions
mentioned in the Uttarakhand Stone Crusher Policy-2021
the Stone Crusher Plant and Storage of Minerals at the
plant premises i.e Shri Balaji Stone Crusher, No. 2nd Floor
Gurukripa, 1224, 1233, 1223, 1225, 1226, 1220 kha, 1326,
1329, 1330, 1325 kha total area is 1.550, total area of land
is 1.550 hectares will be operational.

19. That the para no 6 of the above mentioned policy has
been modified on 25 May 2023 . That the copy of the
modified policy is annexed herewith as Annexure 12.

20. That, in compliance of the order dated 16.07.2024
passed by this Hon’ble Tribunal the present reply is filed on
behalf of the District Magistrate, Dehradun for kind perusal
of this Hon’ble Tribunal.

Deponent

= at
VERIFICATION = Lﬁlm ] g/'lua r? Istr

I, Deponent above named do hereby verify and say that the
contents of above report by way of affidavit are true and
correct to my knowledge based on record, no part of it is false
and nothing material has been concealed therefrom. That legal

submissions are further true as per legal advice received and
believed to be true and correct.

Verified by me on " P

oooooooooooooooo

..................... on this ..‘.)g.—{?day
of l#l.2024 at. ;)-QAM,@W

De@nt

v‘;: District  Magistran.
L Dehradun
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AT 1 Ry, 1989 A R i TE W
MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 6th January, 2020

S.0. 94(E)—WHEREAS, vide notification number S.0. 102(E), dated the Ist February, 1989
(hereinafter referred as the said notification) the erstwhile Ministry of Environment and Forests imposed restriction
on location of industries, mining operations and other developmental activities in the Doon Valley, bounded on the
North by Mussoorie ridge, in the North-East by Lesser Himalayan ranges, on the South-West by Shivalik ranges,
river Ganga in the South-East and river Yamuna in the North-West in erstwhile Uttar Pradesh (now Uttarakhand).
keeping in view the environmental impact in the region;

AND WHEREAS. in respect of the said notification certain directions have been issued vide notification
number S.0. 943 (E), dated the 4" July, 2005 and S.0. 2125 (E), dated the 13" December, 2007;

AND WHEREAS, in the meantime the Central Pollution Control Board {CPCB) has also issucd directions
on the categorisation of industries vide letter No. B-29012/ ESS(CPA)/2015-16. dated the 7% March, 2016;

AND WHEREAS, the Government of Uttarakhand vide letter No. 122/D-3-19-13(04)/2018, dated the 10"
April, 2019 requested the Ministry of Environment, Forest and Climate Change for amendment in the sad
notification;

AND WHEREAS. the Ministry of Environment. Forest and Climate Change has examined the request of
the Government-of Uttarakhand:

AND WHEREAS, there is a need to consolidate the amendments and the directions as above and also to
harmonise the conditions based on the said directions and amendments;

NOW THEREFORE, in exercise of the powers conferred by sub-section (1) and clause {v) of sub-section
(2) of section 3 of the Environment (Protection) Act, 1986 read with sub-rule (4) of Rule 5 of the Environment
(Protection) Rules, 1986, the Central Government hereby makes the following amendments in the said notification
and impose following conditions in respect of the activities falling the Doon Valley comprising of the above criteria,
namely: -

In the said notification, for clauses (i), (ii), (i), (iv), (v) and ANNEXURE, the following shall be
substituted, namely:-

“(i) Location/siting of industrial units — It has to be as per modificd dircctions issued by the Central Pollution
Control Board (CPCB) vide letter No. B-29012/ESS(CPA)/2015-16, dated the 7" March, 2016 under section
18(1)(b) of the Water (Prevention and Control of Pollution) Act, 1974 and the Air (Prevention and Control of
Pollution) Act, 1981 regarding harmonization of classification of industrial sectors under red/orange/green/white

categories and as may be amended ftom time lo lime by the CPCB and the Ministry of Environment, Forest and
Climate Change.

(i) Mining — Approval of the Union Ministry of Environment, Forest and Climate Change must be obtained b
starting any mining activity. ¢ cfore

(iii) Tourism — It should as per Tourism Development Plan (TDP), to be prepared by the State D
Tourism and duly approved by the Union Ministry of Environment, Forest and Climate Crangs ¢ Department of
e,
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= THE GAZETTE OF INDIA : EXTRAORDINARY [PART n—sec. (i)

the Union Ministry of

(v) Grazing - As per the plan to be prepared by the State Government and duly approved by
Environment, Forest and Climatc Change.
(v) Land Use - As per Master Plan of development and Land Use Plan of the entire area, to be prepared by the State

Government and approved by the Union Ministry of Environment. Forest and Climate Change.
Note:
(a) Red categorics of industrics shall not be permitted in Doon Valley:

(b) The total number of fuel burning industrics (hat shall be permitted in the Doon Valley shall be limited
by 8 tonnes per day of Sulphur Dioxide from all sources. (This corresponds to 400 tonnes per day Coal
with 1 % Sulphur).

(¢) Siting of Industrial arcas shall be based on the prescribed criterion and with prior approval of
Competent Authority:
(d) Existing orange calcgorics industrics, which arc now in the red catcgorics of industrics shall be

continued, however, no expansion shall be allowed.”.
[F. No. 25/6/2012-ESZ)

DR. SATISH C. GARKOTI. Scientist ‘G’

Note: The principal notification was published in the Gazetic of India, Extraordinary, Pant {1. Scction 3, Sub-scction
(i) vide number S.0. 102 (E), dated the I February, 1989

—
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R CENTRAL POLLUTION CONTROL BOARD
ok (qafaree T g TAIE, G
0 2 fairas iy O3 BN PINEIETE & £ ¥ A
No.B-29012/ ESS(CPA)/ 2015-16/ March 07, 2016
To

The Chairman
All the State Pollution Control Boards / Pollution Control Committees
( List Attached)

SUB: MODIFIED DIRECTIONS UNDER SECTION 18(1)(b) OF THE WATER
(PREVENTION & CONTROL OF POLLUTION) ACT, 1974 and THE AIR
(PREVENTION & CONTROL OF POLLUTION) ACT, 1987 REGARDING
HARMONIZATION OF CLASSIFICATION OF INDUSTRIAL SECTORS
UNDER RED / ORANGE / GREEN / WHITE CATEGORIES.

WHEREAS, under section 16 (2)(b) of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2)(c) of the Air (Prevention & Control of
Poljution) Act, 1981, one of the functions of the Central Pollution Control Board (CPCB),
constituted under the Water (Prevention and Control of Pollution) Act, 1974, is to
coordinate activities of the State Pollution Control Boards { SPCBs) and Pollution Control
Committees (PCCs); and

WHEREAS, under section 16 (2)(c) of the Water (Prevention and Control of
Pollution) Act, 1974 and under Section 16 (2)(d) of the Air (Prevention & Control of
Pollution) Act, 1981, one of the functions of the CPCB is to provide technical assistance
and guidance to SPCBs and PCCs; and

WHEREAS, it was brought to the notice of CPCB, that different SPCBs /PCCs
were following different criteria for classification of industrial sectors under
Red/Orange/ Green category and that classification was being used by the SPCBs/PCCs
for grant of consents to industries and for Inventorization / surveillance of industrics.

WHEREAS, the issuc regarding classification of industries was deliberated upon
in the 561 Conference of Chairmen & Member Secretaries of CPCB & SPCBs/ PCCs held
on August 31, 2010 and a working group comprising of representatives from 5PCBs &
CPCB was constituled to prepare a consolidated list of industrial sectors falling unlicr

Red/Orange/GCreen category to bring uniformity in classification of industrial sectors
across the country; h B
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L WHEREAS, the reporl prepared by the Working Group was dxscussul’ in the ?7‘
gomel‘ence of Chairmen & Member Secretaries of CPCB& SPCBs/ PCCs held in Delhion

September 15, 2011, wherein some modifications were proposed;

WHEREAS, the (inal report of the working group was prepa red, incorporating the
suggestions/ observations made in the 57" Conference of Chairmen and Member
Secretaries of CPCB & SPCBs/PCCs and in exercise of the powers delegated to the
Chairman, CPCB under Section 18(1)(b) of the Water Act, 1974, following, directions were
issued for compliance to all SPCBs/PCCs o maintain uniformity in categorization of
industries as red, orange and green as per list finalized by CPCB, which identified 85
types of industrial sectors as ‘Red’, 73 Tndustrial sectors as ‘Orange’ and 86 sectors as
‘Green”:

a). To maintain uniformity in categorization of industries under Red/
Orange/Green category, the SPCBs /PCCs shall adop! the list as finalized by CPCB based
on the recommendations of that Working Group for grant of Consent, inventorization of
industries under Red, Orange and Green categorics and other related activitics.

(b).  The SPCBs/PCCs shall revise the list of Red, Orange and Green categorics
of industries operating in their jurisdiction based on the criteria specified in the final

report of that Working Group and submit the same to CPCB within 90 days in hard copv
as well as soft copy;

WHEREAS, later-on, it was observed that the process of categorization thus far was
primarily based on the size of the industries and consumption of resources and pollution
due to discharge of cmissions and effluents and its likely impact on health was not
considercd as primary criteria;

WHEREAS, there have been proposals from the SPCBs / PCCs and industrial
associations for categorization of the industrial sectors in a more pragmatic manner. The
issuc was discussed during the national level conference of the Environment Ministers of
the States, held in New Delhi during April 06-07, 2015 and also during the Conference of
the Chairmen and Member Secretaries of CPCB and SPCBs/PCCs held in New Delhi on
April 08, 2015. Accordingly, a ‘Working Group’ comprising of the Members from Central
Pollution Control Board and State Pollution Control Boards representing the States of
Andhra Pradesh, Punjab, Tamilnadu, West Bengal, Madhya Pradesh and Maharashtra
was constituted to revisit the criteria of categarization of industries and sugpest ralionalt:

based on pollution potential for categorization ol industrial sectors and adopting it for
implementation of pollution control plan; 1]

1T ’ N s 2 g g
WHEREAS, the Working Group has developed the eriteria of categorization of industr
sectors based on the concept of Pollution Index which is a funclmn7 of '” mdaustnal
poliutants), effluents (water pollutants), hazardous wastes generated "

and consumption of
'J 2 > i

(Prevention and Control
2/5
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: 1 for vart ollutants
of Pollution ) Cess (Amendment) Act, 2003, Standards 50 far proscribml for various po

At 1989 issued by
under Environment (Protection) Act , 1986 and Doon Valley Notification, ()l t)f)]()() L e
MOE‘FCC- The Pollution Index (PI) of any industrial sector is @ number fr(lm“' lustrial sector;
Increasing value of Pl denotes the increasing degree of pollution [oad from the ine s

Cile ¢4 (e A 1 Non-
WHEREAS , based on the series of consullations with 5PCBs, different C"W“.mme"lliin T
aprpT . H e O
government Institutions including industries and MoEEFCC , the following C”‘”{’f” "I’? l‘ b
: : - ol sectors : alized:
Pollution Index ‘for the purpose of categorization of industrial sectors has been fimaltzec

o Industrial Sectors having Pollution Index score of 60 and above - Red cate;;ur_\'( |
o Industrial Sectors having Pollution Index score of 41 1039 -Omngeﬂcalt'g,m:)
o Industrial Sectors having Pollution Index score of 21 1040 -C'relen mh‘ﬁ”","
o Industrial Sectors having Pollution Index score incl. & uplo 20 -White category

WHEREAS, bascd on the revised criteria, the ‘Tinal Reporton Revised Ciﬂu';;uri/.aFi(m
of Industrial Sectors under Rcd/Oremge/Green/Whilc' has been _evo.vcd, T
‘Categorization’ is based on the relative pollution potential of the industrial scctors a-r.d
grouping of the industrial sectors based on the use of raw materials, manufacturing
process adopted and pollutants likely to be generated;

WHEREAS, based on relative Pollution Index, the number of industries in various
categories are as under :
i, The Red category of industrial sectors: 60
ii.  The Orange category of industrial sectors: 83
iii.  The Green category of industrial sectors: 63 and
iv. The Newly introduced White category: 36

WHEREAS, there shall be no nucessiiy of obtaining the Consent to Operate” for White
category of industrics and an intimation to concerned SPCB / PCC shall suffice;

WHEREAS, the purpose of categorization is to ensure that the industry s
established in a manner consistent with the environmental objectives and to prompt

industrial sectors to adopt cleaner technologies, ultimately resulting in gencration of no
or minimum pollutants.

WHEREAS the new categorization system shall also facilitate in self-assessment
by industries;

Now, therefore, in exercise of the powers delegated to the Chairman, CPCB under
Section 18(1)(b) of the Water (Prevention & Control of Pollution) Act, 1974 and Secti
18(1)(b) of the Air ( Prevention & Control of Pollution), Act , 1981 thc' carlie; Dij ot lnn_
issued in June 2012 in the context of categorisation of industrics as Rc;i Orange fe‘".__l‘om
are withdrawn with immediate effect and following 'Direclions" e ’1 \:ansf ¥ Slosn
compliance by all SPCBs and PCCs § are hereby issued for

s
th



Ja—3

o

(R

That the SPCBs and PCCs shall adopt the Revised Criteria of categorization
of industrial sectors as detailed in table nos. 1, 12, E3 and F4 and Revised
Lists of Red, Orange, Green and White categorics of indus{rial scc(nr.‘%:
presented at table no. G2, G3, G4 and G5 respectively, in the ‘Final Report
as attached herewith immediately. o
That all pending applications for consideration of ‘Consent to Establish
and 'Consent to Cpemtt" and future such applications shall be processed as
per revised criteria. o
That the SPCBs and PCCs will provide the list of industries identified in
each category existing in the State which have been considered for grant of
consents. SPCBs/PCCs will forward the list of such industries before
31.05.2016 and the same will be uploaded on the websites of respective
SPCB/PCC.

That the ‘Revised Lists of Red, Orange, Green and White category ol
industrial sectors’ shall be used by the SPCBs and PCCs for Consent
Management and inventorization of industries under Red, Orange ,Green
and White categories. Siting of industries shail be only in conforming arcas.
SPCBs / PCCs shall evolve sector specific plans for control of poliution and
industrial surveillance for verifying compliance.

That the SPCBs and PCCs shall revise /prepare the inventory ot Red,
Orange, Green and White categories of industrics operating in their
jurisdiction based on the revised criteria specified in the Final Report and
submit the same to CPCB within 90 days i.e., betore 30.05.2016 in hard copy
as well as soft copy.

That the Jisted category of industries or those identified later-on under

different categeries shall not be linked to sanction of loan /finance or bank
proceedings.

That any further addition of any new or left-over industrial sector and their
categorization which is not listed in the revised list of Red, Orange, Green
and~Wh1te industrial sectors, shall be done at the level of concerned SPCH3
/;P(.C follown;g revised criteria & guidelines as detailed in the attached
document and no concurrence P g ]

ce of CPCB shall normally be required. 1t is

further clarificd that while categorizing the industries, fractional numbers
shall be rounded off to nearest integer. |

17
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The SPCRg

"Acti . , Livesee(d o CPCB
Action Taken Report’ in complionce with these directions to crC

15.04.2016,

COP_\! to:

19 =

directions and submil 'thu
betore

/PCCs shall acknowledge the receipt of

. The Chief Secretary of all the States and UTs
The Secretary ,

Ministry of Micro, Small and Medium Entrepreneurs
Udyog Bhawan, Rali Marg, New Delhi- 110011
3. The Secretary ,
Ministry of Heavy Industries
Udyog Bhawan, Rafi Marg, New Delhi - 110 011
4. The Secretary,
Ministry of New and Renewable Energy
Block-14, CGQ Complex,

L.odhi R

oad,New Delhi-110 003,

5. The Advisor(CP Division)
Ministry of Environment Forests and Climate Change
Indira Paryavaran Bhawan

Jor Bagh Road, New Delhi - 110 003

6. All Zonal Offices of CPCB — ’
%M&ff

(A.B. Akolkar) 3.¢ ./

~y

Member Sccretary
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Industry/Unit Capacity (Tons/MT | : | 200 TPH
| Per Day)
11. | Total operational period in a week Unit not installed
12. | Machinery and  Equipment | ; | Unitnot installed
engaged '
13. Source of Electricity and Load Not obtained connection
'Capacny -
14. | Total Manpower/Labour Engaged No details as the unit is not installed.
15. | Solid/Plastic Waste generated per fNo details as the unit is not installed.
day : ‘ ’
16. | Water usage/ Day and Source No dMﬁMled-
17. | Whether permission of CGWA . ].No details as the unit is not installed.
18. | Whether Environmental Clearance | : | Not obtained
granted (If yes then date) it
19.|6 Monthly EC compliance No
submitted (Yes/No): .
20. | Date of CTO granted Not obtained
21. | Validity date of CTO As per point 20.
72, | Details of fine imposed by No
mining/revenue authorities if any
3. | Details of EC imposed if any No
24. | Any other Site-Specific Detail Area falls within the territorial jurisdiction of

Doon Valley notification 1989.

Inspection Note/Observation

1. Earlier joint inspection was conducted
by the officials from the mining, forest
and revenue department on dated
27.09.2022.

2. The google earth map showing the
details around the proposed location is
also enclosed for the reference.

3. 765000-volt Koteshwar — Meerut high
tension line (Tower) is present at
distance of around 40 mtr from the
location of proposed raw material feeder
point.

4. The distance of all the related parameters

may also be verified from the concerning
departments.

M Y

(1'&mit. Pokhriyal)
Environment Enginecer
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 Mis Shree Balaji Stone Crushor by, smf Pramh v Singh Dhlmnn (P-rtn r)
* Khasra No. 1224, 1233}1223“1215,;1225 11220 )Kha,:1326,1329, 1 :1330,11325 Kha. Village-
Majirl Grant, TehsilDo wga% District- Dehradun. 5 &5,
T$3 .é"‘" ‘?j‘;\
tof 200. PH, Stone Cruohor
bstabllsﬂ ke 1223, 1225 ,

2 & 2 ‘WL&E$«-¢QE;%1 “’:m
Sub: . Regarding. Vironment Clearance fof. Proposed o ment © :
‘. Plant alon‘?v’vlth 500-KVA Green. insulatec DG, sol at Kﬂggmﬁﬂg:;ﬂl?j;;{ 233,19
226;’1220};!(!\:14' jszsm 328,71330,° 07¥4325% xmmuaa Ma]ld;Gran;? ;
) D A Viatwsy

< . - ,}lf‘ o
| o ol i >
- Klns:ﬂy refe( 107 your online prop%sal o Sl Eg;RAZM
Uttara‘khand regardlng ‘aforement ed subject.’ The ‘detalls'a :
per the documents’ bmlue& by the gm]ect proponent is as under :
'52”’-_' Ty L"':‘:' . /:zi"\ ‘\-“4 3 “‘T Lyr“ i 4{‘

- -av.'xParamoters «c/g« *xx‘rr “\V Descrlptlon‘?@‘m’x v;‘rﬁ‘f‘@w\ !
SRS Products ‘and quantity ' AL AR RBMQOO.&TPH'W LY B R s s 10
~-Estmated Project Cosl__# #9257 #[-3.63C % &h Bos ARSI A %
3 Toml Plot.Area : TR & e dotal ar a~.11 6270.Hectare. £ 2
: e : rj z“‘%éﬁ“ i ecfiféa-h 500Hectare V&t
PmposadGreenAraa*n TR Y A A ; =
— 5707 | Proposed Green Area - -t iy, S A . 151155qFm . J ¢ e e
163%,@*' ‘FmshWaterConsumpﬁon\M&'ﬂw ‘*7*74!(1.0%‘&%??! SR )
72| Fresh Water Source™.~ =%~ e |- BOTEWE E
| 8| Power Demand * - - - SRR
°,. [ 9=z |Power.backiup ~ R e | '
1097 Man emen RO B Sewage’ -0,20 KL 7
g -\*:.qﬂw@f"&fi’u:g;:_v ( oo (Dlsposed mroughlpseptlc'
11:?‘“ +Steanrand heating' i
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'12‘4 :Fuel Consumptionis B f‘lOﬁTLE,J—!(DG setj' e AR
= ,‘(,s»?:?r”ﬂ“a‘/fﬂ:‘ N T e T 27y P

Land uise detaii’i‘f‘ic,«-'fr et Y

TSN~ | - ImTERNGREN Parametomﬁ' 3;,;»1 R
1.2 Ground ‘Coverage &’ Wr Wit ‘;"f‘
2.7 | Roadand’ Ravedarea' LAYy | M .
3.1 [ Parking area 5 B »slmﬁssrfam D.60SqE AR

4.~ | Green Area - Akfan FENE 75l : TR

6 [Other *mem

Tota! PbtArea R

- R,

; 71J'.\

szmaterlal dotalle: o R SRS >, R sA T i3 ] o
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1,754 RBM- SR e
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‘T1 | Flushing 3 o 00, L
ik\a ': gater SR i;_ . W TS ,.' :!';‘y o \ PP e g [REcXI Faa 5 000 RS g
, - Greenbelt SM5Sgm o 1200 o]
Total . . \SQ R it N S D -'0.20 SN
lnduttrial Water Demand and Efﬂuent Gonoratlon ot | o iy ol
SNo.:l Uses | WatoF reqilroment [KLD] T Efﬂueqt‘GeanﬂﬁO“ [Kw]—":g
THSone [ 20005 T S R e
| Crusher(Washing& o B TR e
2| Sprinkling) .. o) oo TR e — |
b Total ) R R R & G ‘»”“““*‘4 90’0\.& :.~ i 1 . s '; .7 g : ! ‘ &
Solldwaste detalls. AR NGRSO .;"'"" RO P S I O
SNo. ; Waste Dotall S Quantity uunutlonlDlsposal_
“\m m\-ggf &{\;‘*N -lGenoratlon d r
3 :'_33 Emply barrels [hnerslcontalners ‘contaminated with 0] A”"W‘?‘.’"'”’ o
. *{-hazardous wastes/ chemlcalsTCateLrY&«ﬂ Nos./Anniim, d ;
-2 ~|-Used Oil [Categoryﬁ ] N wle01 MTPASE] nAUthOﬂZBd recycle

ect it
i The SEAC during fts meeting, heud‘ona" Janua 2024 had undertaken eppralsal of the project. it
has been folnd that the’ proposal’js: not’ dassmEa hndg “any, schedulg®of. ElANoﬂﬂcationhi’?Oﬁ '2,9‘,}:22’{, o
EC. But the project site being located within'the tenitodal Iimits’ of. Doon Valley,. hence provis! insls oo i
Valley. Notification; 1989 & 2020 (as amended from time to time) are.applicable and. the t)mlmﬁ:i pl oo
unde[,,Orange category (B2): Tequiing prior EC. After .due examlnaﬂon\o th Relgvarﬁ ocumii)n B
submitied by the project propopent and additional daﬂﬂcation\furrﬂshed n.res med LS
eadler; SEAC has recommended the granl -of. Environmental Clearance foMbe 8b°V° P’°j°d .subj £ 2024
compliance of the EMP and other stipylated conditions. SEIAA %urlng jts meeting. dathA:179mJ3ﬂuafY i i
considered..the “above  proposal based on .the recommendation. of SEAC. After, die; nd -
dellbergtlon. the SEIAA Uttarakhand }»ereby"aceonds Envlrpnmental Clearancg for’ proje
B-2 of EIA notification 2008. (asamended fromitime to fime) which shall’ remal;;,) 1bj

category B =
out.come of om NO. 70212022 befors hon'b‘lawsn anﬁ :subject to the stricg&ompllan»gg
condlﬂonsmenﬁoned below:: Aig;j g &@% xga& {g 2 s _ﬂ% e
Bre Opstation(_ ¢/ L FEEE S o BN T
proponent. shoulq adverﬁs’g;wnh ji:gfiﬁ%;ee ds afleast 'elge Mi:fo m"i]?ﬁg drch
1eWSpapers;, tmn seven (7) days of egecenp o earance letter
 has: b;;\eaworded Envi ro%entzil ElAA itz khand and’ anc%‘pyxof—
-sent to the Reglonal Office of Mlmg E.llwrpen -FO © Ch

ted at 25 Subhash Road; Dehraduns” o, o3 ;;;gj’ 5
o) %%;n fnv:ronmentaf c% ée&“aféﬁammba' by ¢
..,-w V ,a Sy B P < ;
ngm“h Estabhsthoment to o trshallsbe'{plalned fromUttarakhand.
'Bogrd wgogelwant “provisions of (Pmenb_on‘and Contro| of - Poﬂuﬁon)m,\ Bg!
(Prevention and Contcol of Pollu‘gpn)Act. 1974 before starﬂqg any constm\cu

fac
Vind ¢-¢, , T NS
-4)% Nda
Rlnx

7 "_‘"‘Ha}gﬂ \1ell§ng of trees/at g\e construction- site’ and, mm

L ‘be done..T The  Instaliation”of e ulgmeml —g@‘l ries shall: be " dori
s‘gvac:pt'sﬁi mgﬂmm;ﬂamwow% ﬁdmmeﬁgﬁh RO
-5)X:Duning Q. existing € jall.
.=‘) dqing*[glw‘ M_‘P: %?;Eelog%iavqreﬁbenm : e;xcggg

l‘v OUtS‘ ﬂ!&yw‘gﬂ) F )
6) All'stacking’and| loaai
L ** “to  prevent runof

“’qbltumlnous ‘mater

A mayleachintoground‘ ; 1%
‘T)EA five'meler width area axong’i periphary-st
= staddng mateﬂal should be done w: N this '_ L

proper md’ﬁwng*’éq
gzyater body:Connuction” spe

1) The Project proponent. has: mformed ln hls presentabon that the vacmalvdbtaq“ of ,the =08

project site from the bank of non-pefennlal fivi js'75 metefs & no ‘other’ fatie! 2
1 . within 500 meters of thé said projeci : ; perennlal rive fa"‘. 5
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8)
)
&1 ises.
18). . The Projéct proponent shall ensure 3 layered plantntlon on the per{phery of the premises. .
“*9) The Project’ proponent shall instal Solar llghts in tho ad]olnlng vlllagea in oonsultaﬂon Wlth ;

' 10) The unit should propely’ provlde coverod procosslng area for confrol of fugiﬁvo emlsslon 74

ta
x 11) The unit should provi o ductlng and scrubbing syatem int oovor ahed to arrest duxi as W Sta
i Policy, 2021, . St 2

:16) The. unit’ shall‘ e cons! B
4,;,‘ adequate green:be) as_-f" StateP(lcy 021‘* Il 'the ad

A7) The unit shall provide compléts metaled road a8 per State |

18) The upit shall’ taln proper Jog book of fresh ‘water'c
ﬂ1 8) Project Proponents shall Jpstall !solar rlights 6rf the pariphel

g fromG oysmment recognized Instiuton/y _
i ,29):[?10 project bj@ppnent shal] ensure malntenanca of the approacp toad
~3°) N avm ’9 1% T -:.-»e*px'.

K un

, 34) “The, boundary ofthe

L ‘ beforegrant 45

4) Project Proponent shall ensure to arrange tha site’ visit of SEAC sub-commhteﬁ
5

of Consent to Operate,

m me slx
;mleﬁ Proponent _shall. submit document penalnlng to land use change along Wi
onthly compliance report., antzatlon
Project Proponent shall ensure oompilanco of CER. activity th"’“gh any- %ﬁs?,fr?m
Action plan with budgetary provisions shall be submitted within three months ma chlne ri o »’-wm :
The Project proponent has assured that he will use new and most advanced SR
are efficient to minimize air and nolse pollution, /2 :ﬁ ¥

. Authorities/Forest offid ala , ey

12) The unit should provlde puom draln ror Wa;tewater conveyanca td seullno fﬂnk-

'"/A3) The unit shall provide’ mper overflow. oystem in settling tank.

oliCY- 2021

-14) The unit shall provide ropefwatef prinklers with sufﬂdont prmum a8 par SWP

. w,.\ e ol device mqproceu, o

:15) The unit shall 1nstalll ', M ‘m ofa} 30!111%(%} me)ﬂ ol fg b The. ani shou i puwide
of ptama, tha unlt may

X

w m/d:fa/u

provide other altera e”arrangement or fugifive emissio

ptio
;q 1:;, remises,
20) Regular health checkup!of iworkers by recognized medical practitions
Project proponent agd oﬁall submlt Teport tq SEW\ alopg withshx
i!]) The Project proponent \ will instal 3dvangod dust auppresslon 3y8
22)'The Pro]ed Proponent shall deveﬁ)p -miult) lajered. green belt, around:thepeript
The:green belt thus' dove]oped ‘should-be .0n;more ‘than_10 wamym the
project gomnm will develop additional ‘green belt_jn:the s rounding {areas; o he-";
requirement of 33%/green belt of thé project arearThe ‘project proponent shall pia e
species such’as bamboo in tho‘pre ses"»&;'nrut;;s/; l;yall be Iantod bolow hlgh,% 1slon ling, 7 -
e Project proponent’ “shall plantj‘ast gmvi g pecf es'on b th ﬁe sldes of ‘road connecting from

the project premises fo malnroad v
%J'ho:nrpjo_d'proponem shan

The. proj

=
=iy
or ‘ognﬂcatfons’lnmuan I,be carriedo Without the

o b ™ o
stﬂ(jf O%f»np&?yﬁm gﬁ

o o
%ﬁ% :

Pm] :

stack of aded0al feigh , e :
33) The. prOjedi p’nt; od dustisuppression: sy: TALT IR S e
2 colactng um : Ste policy, 20213 H By e

35) The proponent shall ensire ‘ 1
hazard,

g%thm?a!::]adlshabl;bekep}a:mesoum&dedmeplotasgivenlnth' ‘map: e ] SESRES -
vehicles being used for trans; tion from the st R EIAIAY
ApSsieptcmpdun sed porta the one cmshlng‘ plant should have polluﬁon AR
gg; mefsw'ngwb&:ﬁnoonﬁ\aappmachroadalso ot LY T SR N T
- project proponent submit dust’ emission disperslonmodoll EIAA Ny
£ from Govemment(ecogrizedins E'[appfoved consunamngut»of;,( ,v!myearty bas‘s.;;_"“

l | stan 'Mlnl . F ;

40) TheNatioral’

l dated 13" \
A‘i ) No.waste:water shagl
(strictly-adhered to. penms:zjble

42) ‘Total ‘water require requirement s
obtalng?h friu'ri CGWA fn his regard

2 YD ‘."-iir' ‘
0 5 "Page 11 of 13
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46

R 1)) The natural drain s ow
3 ystem should be malntalned for ensurmg unrastricied ﬂ
© water saving devices/ixtures Jow flow fiushing system for water.

~x % | e}

of water Use of

—tal

] ) S i ) : "

. 17 “) Rainwater han'esﬁng for surface run off shall be ensured. ‘Before, rechargiﬂﬂ ”‘° surface . 0“ :
¢ -25 g{netneatmenl must be done to remove suspended ‘matter, bil and other, partlclea of e’ s,
il 45) The_project proponent shali submit_ half yearly .report. (proferably, o

‘ December) pertalning to ground water quallty jch will be m°“"°’ "‘s “"d genmted e NABL |
‘- approved laboralory having scope of it. . A it wlth eo
46) The project proponent shall submit’ fon-plghﬁv repcri pertalnlnd to amblem alr qUallfY ge i
-+ tagged, photographs of sampling which'will be, monllored and generated by, NABL appf% fO :
2 labo&%ory having scope'of It, thls ¥eport will ba submllled o' SEIAR b°f°'° 1 °' every month 0.

47) Acoustic enclosures: for: DG set;. ear plugs for OperaUng personnel shall be Implemented a:
mmgaﬁon measures for nolsa impact

48) The ambient holse levels should confirm to the standards prescribed under EP Act 1986,

“49) Nolse abatement wall should ba constructed towards village side. -

<50) All the hazardous residue and wastes arising from unlts shall be eithor sent o' TSDF for farid

> filing or for Indneraﬁon Haza[doug emicals’shall, be stored ln tanks 'In’ 1ank farms. drums

carboys etc. i N _A_\\r% R i

51) The project authorities” shal ‘str ph with“ihe ruies‘andt guldellnes under Manufaculra,'

azardo Chaml : lrom time: to tme).

all be.o \e

Storages-and Import:of H

cals’| ulesv1989.~(ah amended

= Auﬂ:o:taﬂo&,m@ei §" R “vollaction n, frea torage, and dnsposal -

T waste ! . 2 B g

;/52) TbeDG\ S ; p roved by; UKPCB'(preferably owsﬂulphur Dleset)'

: ght'cor “ﬁng: Mth CPCf noms,’ should ‘ba’ pefated Oﬂy '
\ipamergencysltuahm T Bk :

;_atggpa ‘factory site’ should ;comply with emiss!
an Stato;’r A |

ary efforts sha?l‘
taﬂi"s‘hed and hamed@hnpqwgr
) ‘Sn glfb"e scr’e‘éija

B S\ S
“6{ domestic.

gballbeimpaned“ s ;:3; 2 2. ‘“”‘”’M‘%
Trainir e 2l
Pi‘e;e'mploymem .and routine "begzgqlcﬁlw
undenaken on regular basis 5;\ ¥ 2 7&

3 pmjectlproponem shall jns
refefably ln,the schools, prlmary
iC :thi should be completed %n ﬂtstixear. A_cﬁo

60) Tgajmng' shalifge paned to ali employees on. safety andhea sp
Z:\Foutine periodica ,,,,«Elexamfnasg%wmw mploypes shall b u

~ 61) Er_qg;aehcm sparedness plan ba ,,ﬁgxgsses@mentshau,be m
: ) 7pﬁgoj§at{gopor;aqt | provide Personal Protéction Equip

W

: qy T AP ‘ 2 ol ,?: i m.bﬂ :
- 63) Agreem&l'ﬁm;  Bh wbmlttgds ; ‘%h
" B4) . This EC'is conte iols ¥} 8 dland lease agreem
:85) Dunng theschool X ,doa' time yehicle. Zedhph
ea) Work can be do‘he‘“"” ty‘ln' iyw e
€ LQNP'

e mayss

2 solzthe+ 3 “(Ma
6%) _(rhm:nas;;ngm) Ruleszg;l: shan‘betolkowed" 2 gt X an 3
' project proponent shall abide by all commitm ta

£ Pre-feaslbl}ntyrepomgm A W °" a"d I‘Wc’mmendatlr.m ma?r

ZQ) Any: change In planmng d the a prov‘ planl.;»ite plan wﬂl Ieads 0 TR e
= ab Intio and project proponent wll have to seek fresh Envnronmentalacgr:ran?\l; d-er’f'a"“ "°‘°‘ L T
4)8 Concealing factual data or: submission o _'glsolfabncated data‘ may.result jn’| revocation of et

kS env]ronmental dearan 'and aurad acﬂonunder the pmvlslon of| Envlronr,nent Pmtectlon Act

72) The. mlnistrnyElAA reserves the righ sﬁpulate addltiona‘ oondlti
proponenl/company mlime baund man ershall]mplemant thés  conc o K
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a\;; ~f \ g o, { ( ‘;‘\ ,“. ﬁ st '[' A bOVB
e 579 ThedmlmstrylSElAA may revoke of suspend the dearance, i lmplementatlon Of any of lhB a
‘ ‘ _conditions Is nof satisfactory, ' Thﬂ
£74):The Reglonal office of the | Ministry shiall monitor compliance of the .stipulaf'lgg3 ﬁ‘;’f‘g,"‘;'f‘,f,’c‘a by S
o | ‘;: ?JOJ?% autt}:odtlea should {:}xtent full cooperation to- the OfﬂCGf' (3) °f the Reg Tl AT
- " Mishing the requisite data/information/monitoring reports. & ; e
75) The above condilons shall e o ol undor tho provisions of wa‘”,{j '°1V 35‘ 3 ortlhe
S Contml ‘of Pollution), Act 1974, the AT vaention & Control.of Pollution) e ‘Public” —;
X~ Environmant Protection) Act, 1886, Hazardous and other wastos:Rules, 2016 an ssed by lhe
X Insurance Act 1991, along wilh thelr armenidmonts and rulos and any,other prders pass
Y i Hon'blo Supreme court of lndlalﬁfgh‘ court. of |aw rolating to the subject matter. - dtioﬁs edrs, 4
%:76) The' project proponent ' shall submit’ half: Yt)ariy compliahce’ report of, stfpulated condi Ilnk b BTIRN
g Envlronmenl Cléarance ;. soft-- copy .- through - /\RIVESH PORTAL ‘! glven. ; l -
' The compllance réport shall also be e malled to tho Reolona! Ofﬁ“’ "

: Dehradun In'p

_s77) The project proponent shall.ensure compllance to pmvislons of all the Acts, Rules. Regulailons

" Gu;delines and directions of Hon?ble Courts !or lhe time belng In. force, as’ applicab’o to the

s project,’ B T
+78) The above envlronmental‘safegdard haﬂ'be Im lemented Iy, legter and splrﬂ, :

1*79) The SEIAA resetves tha right to ]ncludé'addiﬂonal safeguard. measures. if found necessary and
. 8lsoto take action ‘Inciuding revoking of the EC ‘ranted ‘under’provisions ‘of. EIA Notification .
o) ?036 Thls EC{ ng.g nted subject ‘complic f Hon'bl 'Coun Orden issued fmm tfme
0 totime il A
-180) This - Environmental Clearance (EC)"Is.. stibject. to,‘obtainin clearanceJ_ underr the, Wldlifc

% (Protection) Act; 1872 from the competent Authority a3 may.be applicable to this project. * . *

81) The_Project Proponent’shall follow guidelines iysued for:Stop ‘Qrgsher'Plﬁn, by AOEF&CC
gy ECB 8nd KPCB as amended from tme to tme. . S ST K
3, ownership. is‘hansfemsd,ﬁx sh Epvironnient’ CIearanca Js,{o'be; obtnlﬁ'?;ﬁ under EIA - *
notification” ‘dated}14.08,2006. u‘a\»evar, no- activity’shall} bé 'ﬁhdenaken tll]fthe ‘EnViropment - L

l’eamﬂce JS tfansfermd l’n his narne and !le ils; lawfully‘bound o complyd Df Itlmons of
the'] Enviromqenlal Clearance. - 7. L R d
) The=Project . Proponent - shall/ follow’*dlrecdons/orq'égshlssueq,,eby Hon‘ble th
"upreme Court with respect to’ Bs‘ab"}!)m @;15{023 ,EmSh or Plan
i ) *xfc 5@ :

Q.

ot ! é‘{t 2 P

comply. WM i

S| X

Sk gty a
ith the'project propone %*’lf
2| Grée ﬁﬁpuna 1 pref eq%;{q

e

99‘9!!.2Lgfﬂ

%‘%
B
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